
CENTRAL MDfi1NISTRATIt/E TRIBUNAL 
CALCUTTA  BENCH 

No. M.A.50 of 1998 
(!J.. 1069/1997) 

Date of Order ; 16.7.1 

Present 	Hen'ble llr.5.Dasgupta, Alminjstratjve tlernber. 

Hen'ble P'r.D.Prkayastha, Juliclal Pbrrber. 

CENTRAL RAILWqY 

Vs. 

S. MJKHERJEE & ORS. 

For the •epartnnt : lblr.P.C.Saha, ceunsel. 

For the eriginal applicants : Nene 

0 R D E R 

The M.A. was flied by the respendents in the p,A. 

seeking medif'icatien of the interim erler passed an 16.9.199 

Hewever, it appears that subequent1y the interim srder 

which was earlier passed was medified and thereby the presen 

1.M. has beceme infrucbjeus. 

M.A.50 of 198 is dispesel of accerdingly. N. cests. 

I ' 
(D.purkayastha)

(S.Dasgupt) 
Judicial Ivlember 	 Administrative 1mbe:r 

r .s. 


